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(b) All ports are taking necessary steps
to strengthen their fire-fighting organi-
sations. The Government have also re-
cently issued guidelines to all major ports
regarding taking of fire protection mea-
sureg  in respect of warehouses, transit
sheds, whercas, oil jetties, coal jetties etc.
These guidelines also cover steps required
to be taken to strengthen the commmuni-
cation  gystem, transportation arrange-
ments and training facilities at the ports,
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Late running of trains on Howrah-Katwa
linc

2374. SHRI DAYA RAM SHAKYA:
Will the Minister of RAILWAYS be

pleased to state:

(a) whether it is a fact that the local
passenger and express traing operating on
Howrah and Katwa ling generally run
late as a result nearly 2,500 daily passen-
gers experience difficulty in reaching their
places of work on time;

(b) whether the daily passengers as-
sociation has been demanding from time
to time laying of double line between
Bandel Junction and Katwa to ensure
punctuality of trains and to enable the
daily passenger to reach their places of
work on time;

(¢) if so, whether Government propose
to lay a double line between Bandel and
Katwa keeping in View the difficulties of
daily passengers; and

(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) No. The punctuality perfor-
mance of Howrah-Kutwa locals ranged
between 62 to 87 per cent during January

to June '82.
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(b) Yes.

(c) No.

(d) The existing capacity available on
the section is considered sufficient to
meet the traffic needs.

Imposition of Major Penalty by Discipli-
: nary Authority

2375. SHRI DAYA RAM SHAKYA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that the dis-
ciplinary authority can impose a major
penalty on Railway employee after dis-
agreeing with the findings of the inquiry
committee appointed by the disciplinary
authority itself without ordering another
inquiry into the charges against the Rail-
way employees; and

(b) if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and (b). Yes. The dis-
ciplinary authority can impose any of the
penalties including major penalty on a
delinquent employee only after recording
his own reasons for such disagreement
with (e findings of the inquiry officer.
He can also remit the case to the Inquir-
ing Anthority for further inquiry and re-
port, after recording his reasong in writ-
ing for doing so, wherever he considers
it necessary to do so.

Visit of Indian Films artistes to South
' Africa

2376. SHRIMATI GEEA MUKHER.
JEE;

SHRI P. NAMGYAL.
SHRI R. L. BHATIA:

Will  the Minister of EXTERNAL
AFFAIRS bé pleased to state:

" (a) whether & is a fact ¢hat éome 32
Indlans top actors, singers and dancers
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have planned to visit South Africa on a

tour;
(b) if 0, the details thereof; and

(c) whether (he South Africa’s Indian
opponents of Apartheid and white mino-
rity rule in the country, have protested
against the proposed tour?

THE MINISTER OCF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) No, Sir.

(b) A news item appeared in the
Hindustan Timeg of 29th June 1982 to
this effect emanating from the Press
Trust of South Africa who have obvious-
ly circulated this report so as to exhibit
their regime's cultural links with India.
Several notable film artistes mentioned in
the newg item have denied having been
invited or having ever accepted the invi-
tation to give performances in South
Africa.

The Government's policy on cultural
links with South Africa is weil known.
India was the first country to sever cul-
tural, economic and diplomatic links
with South Africa. No Indian can visit
that country without hisjher passport
being endorsed for South Africa. As
regardg the reported visit of film artistes|
singers, the Government have not go far
received any applications for passport-
endorsements from any artistes. Govern-
ment are not likely to grant any endor-
sements in the present case, even if ap-
plicationg gre received.

(c) According to newspaper reports
the proposed visit of the Cine artistes has
been criticised by the Natal Indian Con-
gress of South Africa. No protest as
such has been received from them by the
Government of India in this regard.

Government help to aging sports velerans

2377. SHRIMATI GEETA MUKHER-
JEE: Will the Minister of EDUCATION
AND CULTURE be pleased to state:

(a) whether Government are aware
that some of the wall-known sportsmen
of early period who participated in first
Asian Games held in Delhi and later om





